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CENTRAL ADMINISTRATIVE TRIBUNAL 

PRINCIPAL BENCH 

 
 

O.A. No. 813/2020 

 
New Delhi, this the 19th day of June, 2020 

 

 

Hon’ble Mr. Pradeep Kumar, Member (A) 
Hon’ble Mr. R.N. Singh, Member (J) 

 
 
Vinod Singh Kayat, 
(Group-B, Directorate of Training, 
Selection, Age 33 years) 
S/o Shri Laxmi Singh Kayat, 
B-177/4, Tejraam Gali No.1, 
North Ghonda, Near Banke Bihari Mandir, 
Delhi-110053. 

.. Applicant 
 

(By Advocate: Dr. Swati Jindal Garg) 
 

Versus 
 
1. Delhi Subordinate Service Selection Board, 
  FC-18, Institutional Area, 
  Karkardooma, Delhi-92. 
 
2. Director, 
  Directorate of Education, 
  Old Secretariat, 
  5, Alipur Road, 
  Delhi. 
 
3. Govt. of NCT of Delhi, 
  Through Chief Secretary, 
  Delhi Secretariat, 
  Players Building, 
  I.P. Estate, New Delhi. 
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4. Director, 
  Directorate of Training, 
  Union Territory Civil Services (UTCS), 
  Vishwas Nagar,  

Delhi. 
  
5. Shabana, 
  D/o Jainul Abdeen, 
  D-1/161, New Kondli, 
  Mayur Vihar, Phase-III, 
  Delhi-110096. 
 

.. Respondents 
 
(By Advocate : Ms. Esha Mazumdar for R-1 to 4) 

 
 

 

O R D E R (ORAL) 

 

Hon’ble Mr. Pradeep Kumar, Member(A) 

 

The applicant is a candidate, who had applied 

against Advertisement No.01/2017 for the post of 

Librarian (Post Code No.10/17). Online applications 

were invited and the closing date was 21.08.2017. As 

per the Recruitment Notice, essential qualifications 

prescribed is in respect of Professional Qualification as 

well as in respect of Professional Experience. The exact 

wording is reproduced below: 
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Educational 
Qualification 

Essential:  Bachelor’s Degree in Library 
Science or Library and 

Information science of a 
recognized university/ 

institute. 

 Desirable: Diploma in Computer 

Application from recognized 
university or institute. 

Experience Essential: Two years professional 

experience in a library under 
central/state government/ 

autonomous or statutory 
organisation/PSU/university 
or recognised research or 

educational institution. 

 Desirable: Nil 

 

2. The applicant had appeared in the written 

examination and secured 115.50 marks and he was 

shortlisted. However, later on, his candidature was 

rejected on account of not possessing requisite essential 

experience. The applicant felt aggrieved and filed the 

instant O.A.  

 

3. The applicant pleads that he had worked as MTS 

in Library of Delhi Judicial Academy from 14.06.2012 

to 29.10.2014. The applicant also pleads that based 

upon his qualification and experience, the National 

Crafts Museum and Hastkala Academy, under Ministry 

of Textiles, Govt. of India, where he works as LDC, has 
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also decided to give him the charge of Library vide their 

letter Dt. 03.03.2020.  

Accordingly, it is pleaded that his experience in 

Delhi Judicial Academy should be taken to be 

sufficient to qualify him for the two years professional 

experience as specified.   It is also pleaded that letter 

dated 03.03.2020 also indicates that he has the 

requisite qualification and experience. 

 

4. Heard Dr. Swati Jindal Garg, learned counsel for 

the applicant and Ms. Esha Mazumdar, learned counsel 

for respondents No. 1 to 4.  

 

5. The Tribunal is of the view that working as an 

MTS in a Library does not give the applicant the 

required experience as Librarian, as the duties assigned 

to the MTS and that to the Librarian are very different 

and cannot be compared.  The letter dated 03.03.2020, 

can also not help him qualify for the two years essential 

experience as specified.   
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  Therefore, the applicant’s plea of having the 

essential experience for the post in question, is without 

merit and cannot be accepted. 

 

6. We find no merit in the O.A. and the same is 

accordingly dismissed at the admission stage itself. 

There shall be no order as to costs.  

 

(R.N. Singh)          (Pradeep Kumar) 
 Member (J)                 Member (A) 
 
 

/jyoti/sunita  


